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AT 2.15 PM
1. ITA 676/2005

2. W.P.(C)7837/2016

3. CO.APPEAL 11/2017

AT 2.15 PM
1.RFA 129/2018

2.RFA 125/2018

3.RFA 121/2018

1.CRL.A.1197/2012

HIGH COURT OF DELHI
13.02.2018

PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO. 6

(DIVISION BENCH-III)

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

M/S ABHIPRA CAPITAL LDT. DR.RAKESH GUPTA, ASHWANI TANEJA
VS.DEPUTY COMMISSIONER OF ROHIT KUMAR GUPTA, LAKSHMI
INCOME TAX (INVESTIGATION)

CELLULAR OPERATORS
ASSOCIATION OF INDIA
AND OTHERS VS.

UNION OF INDIA AND ANR.

S.K.BAGARIA /MANYA BHARDWAJ,ABHINAV AGARWAL
GUNIKA GUPTA, AJEET SINGH

SUPARNA SRIVASTAVA,TUSHAR MATHRUR

SAMEER JAIN

UNIQUE ENGINEERS PVT.LTD.
VS. NITYA ELECROCONTROLS
PVT.LTD.

RAJIV SHANKAR DVIVEDI, PRAVEEN KUMAR SINGH
UTKARSH SINGH, ZIAUDDIN AHMAD, AVI BATRA
RAJESH BANATI, VIKRAM SINGH

COURT NO. 22
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

SHEKHAR ANAND & ORS
VS SUMAN KHURANA

SABSACHI MISHRA,BIKASH VISHAWAKAPMA

S.D.RATHI
VS NORTH DELHI MUNICIPAL
CORPORATION

RAJENDER SINGH,

MUKESH KHURANA
VS RAMESHWAR SHARMA & ORS.

IRFAN AHMED

COURT NO. 36

HON'BLE MS. JUSTICE INDERMEET KAUR

INDERJEET D.S.KAUNTAE,AMIT AHLAWAT

STATE & ANR SUNIL FERNANDES,AMAV VIDYARTHI
ANJU THOMAS

REGISTRAR (LISTING)



